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ADDENDUM
Public Notice
Trade Marks Agent Examination 2027
and

Patent Agent Examination 2027

Below-mentioned is the additional information in respect of Public Notice of Trade Marks

Agent Examination 2027 and Patent Agent Examination 2027dated 23.06.2026:
1. Age Eligibility
In respect of age eligibility, Para 6a on Page 3 has been added as follows:

“A candidate who is qualified to have his / her name entered in the register of Trade Marks Agent
and register of Patent Agent shall mandatorily have completed the age of 21 years as per the

provisions of rule 144 of the Trade Marks Rules, 2017 and section 126(1)(b) of the Patents Act,

1970 (as amended) within six (06) months from the date of declaration of the final result of

the Trade Marks Agent Examination 2027 and Patent Agent Examination 2027 to complete the

registration process.”
2. Correction Window

In respect of correction window for candidates to update/correct their particulars, if any, has been

added in Para 9a on Page 4 of the Public Notice dated 23.06.2026 as follows:

Please note that the online correction window will be active from 24.08.2026 to 30.09.2026 on the
official website ipindia.gov.in.
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